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(b) I  ao, tlw avwag« annual intalw of 
ahidMlB during the pracMding th m  y«ara 
in an Kandriya Vida^as;

(c) whathertha Sangthan had sloppad 
such admissions In 1988-89;

(d)tha
Sion;

for raviving such admis-

(« ) whether such admission are still 
continuing while admission of genuine eli-

gble students has been stopped; and

0) If so, the reasons thereof?

THE IMINISTER O F HUMAN RE- 
SOUfV^E DEVELOPMENT (SHRIARJUN 
SINGH): (a) Atotal nunriierof 6913 admis­
sions on special dtopensalion have tieen 
aHowed during the current academic year.

(b) The intaice of Students In the last 
three years is given below:

year Total Enrolment Fnsh admission No.ofKVS

1 9 8 a ^ 5,21,492 44,908 728

1989-90 5,64386 42,894 744

1990-91 6,00,197 35,811 744

(c)to(f). Admissions on special dispen- 
saUon were discontinued in the year 1987'
88. The position was reviewed ^  the then 
Chairman in July 1988 and It was decided 
that admissions by special dispensation 
should be possible in the laiger sodal con­
siderations. It was dedded that the requests 
relating to Govt servants and pubic sector 
employees as weB as of peoples’ represen­
tatives would be given due consideration 
whie cases requiring compassion will rela­
tive sympathetic consideration.

The special dispensation admissions 
were again adopped during Aprii-Oeeember 
199a Agdn in December 1990, the then 
Chairman, Kendriya Vidalaya Sangathan, 
reviewed the provision to exercise discre- 
tionaiy powers, observing that due weight- 
age has to be given to the recommendations 
of the Hon'Ue Members of Parlament who 
aie supposed to maite these In public inter-

k has now been decided thatthe special

dispensation would cortinue to be exer­
cised in deserving cases by the Commis­
sioner/With the prior sfjptoval of the Chair­
man.

Admission under special dispensation 
are given over and above the admissble 
dass celling and, therefore, do not affect the 
eRgibiecategory of chSdren. The entire issue 
Is being reviewed once again before the 
commencement of the next academic ses­
sion.

Holding of CDuncU Meeting tarRh 
J .C M

844. SHRI MUHIRAM SAitOA: VVnnthe 
Minister of HUMAN RESOURCE DEVEL­
OPMENT be pleased to state:

(a) whether it is fact that the meeting of 
the Cound provided for In the Joint Consul- 
tativell/lachineiySchemeol Kendriya Vidyala 
Sangathan Is being held in the near future; 
arid
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<b)irso.th«d«tailstharMf?

THE MINISTER OF HUMAN RE­
SOURCE DEVELOPMENT (SHRIARJUN 
SM G H ):(a)Yes.S lr.

(b) it has beon deddad on th» advlc9 of 
tha Mlnistiy of Law & Justice that ona seat 
should ba givan of the two factions of 
Rashtriya Kendrlya Vidyata/a Adhayapak 
Sangh provisionally leaving further issues 
on this sut̂ ect to discussed inthe Council 
in accordance with Rule 22 of the relevant 
Joint Consultative Machinery Scheme, and 
that the issue regarding verification of 
membership should also be left for discus­
sions first in the Coundi itself.

Number of Kendrlya VUyaiayaa In 
Jaunpur, U.P.

[TmnslaOofii

845. SHRI ARJUN SINGH YAOAV: Will 
the Minister of HUMAN RESOURCE DE­
VELOPMENT be pleased to state:

(a) the number of Kendriya Vidyalayas 
in Jaunpur district on Uttar Pradesh;

{ja) whether the Government propose to 
open more Kendriya Vidyalayas in Uttar 
Pradesh;

(c) if so, the detail thereof, district̂ wise;
and

(d) if not, the reasons therefor?

THE MINISTER OF HUMAN RE­
SOURCE DEVELOPMENT (SHRI ARJUN 
*%MGH): (a) to (b). A Statement indicating 
tha location of Kendriya Vidyalayas function­
ing in the state of Uttar Pradesh in annexed. 
There is no system of allocating Vidyalayas 
on district-wisaA)r Statemvisa basis. The 
opening of new Kendriya Vidyalayas de­
pends upon tha suilabi% of tha proposals

from tha onacribod uaor a s m -
daly presence of a duster of employees of 
the Central GovL andA>r Central Govt, un­
dertakings, availabirity of physical fadiities 
and financial resources.

STATEM ENT

Location of Kendriya Vidyalayas in the 
»a te  of Uttar Pradesh

1. Air Fbice Station, No, I Agra.

2. Agra Cantt.No.2, Grand Parade 
Road. Agra Cantt.

3. Manauri, Air Force Station, 
Allahabad.

4. New CantL, Allahabad.

5. IFFCO Township, PO Phuipur, 
Allahabad.

6. Azamgarh.

7. Babm  Cantt.

8. Air Force Station, Izatnagar, 
BaieiUy.

9. Bareilly No. I, Jat Regimental 
Centre, Bareilly.

10. Bareilly No.ll, ASC New Road, 
BreiHy CantL

11. Birpur, Dehradun.

12. Forest Research Institute, PO 
New Forest, Dehr«lun.

13. Hathbarkala No. I . Dehradun.

14. Hathibarkala No.ll, Dehradun.

15. Ordance Factory, Raipur, 
Dehradun.


